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Bureau of Energy Efficiency (From of Annual Statement of
Account and Records) Rules, 2007

In exercise of the powers conferred by clause (p) of Sub-section (2)
of Section 56 and sub-section (1) of Section 25 of the Energy
Conservation Act, 2001 (52 of 2001), the Central Government, in
consultation with the Comptroller and Auditor-General ofIndia,
hereby makes the following rules, namely:
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